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The Company Petitions are admitted.

List this matter for final hearing on 07.12.2017

sd/-
v. NlttesrNArarHy
Member (Technical)

sd/-
B.S.V. PRAKASiI KUMA-R
Member oudicial)

CORAM:

NAME OF THE PARTIES: Creative Computer & Marketing Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 23O to 232 ol t}re Companies Act, 2013.
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